IN THE NATIONAL COMPANY LAW TRIBUNAL, AHMEDABAD

COURT -2
ITEM No 135
I1A/125(AHM)2021
: in
CP(IB) 332 of 2020
Order under Section 9 IBC '
IN THE MATTER OF:
SVMCeraPvtLtd e Applicant
V/s .
Gokul CeramicPvtLtd e Respondent
Order delivered on ..17/08/2021
Coram:

Madan B. Gosavi, Hon’ble Member(J)
Chockalingam Thirunavukkarasu, Hon’ble Member(T)

PRESENT:

For the Applicant

For the Respondent
ORDER

IA No. 125 of 2021 is filed by the RP under Section 19(2) of IBC.

We heard learned counsel for the RP, he submitted that the application for passing
the liquidation order has been filed. In view of this, the application becomes

infructuous and stands disposed of. M
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